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Such amendment can be effected only through an 
Act of P arliam en t under A rtic le  341 (2) of the  
Constitution.

/ Translationj

Loss to public sector involved in Civil Aviation

975 SHRI NAWAL K IS H O R F RAl Will the 
Minister of CIVIL AVIATION be pleased to state

(a) whether various public sector undertakings  
under his Ministry are incurring constant loss for last 
several years.

(b) if so. the names of such undertakings and 
amount of loss suffered by each of them during the last 
three years;

(c) the amount of capital investment made by the 
Government on these undertakings during the above 
period and

(d) the steps taken by the Government to make the 
above PSUs viable7

THE MINISTER OF CIVIL AVIATION AND MINISTER  
OF INFORMATION AND BROADCASTING (SHRI C M  
IBRAHIM) (a) and (b» No. Sir The only undertaking 
which has been showing losses continuously tor the 
last 3 years ts Indian Airlines Ltd Details of losses
during the last 3 years are as under

Years Loss <Rs in Croresi

1993-94 258 46

1994-95 188 73
1995*96 134 25

Air India has shown a loss of Rs 244 crores m 
1995-96 only after showing profit m the previous year

i c)  The C ap ita l investm ent m ade by C entral 
Government as on 31 03 94 in Indian Airlines was Rs 
105 19 crores and in Air India Rs 153.83 crores

Ki) Air India and Indian Airlines are taking steps to 
improve then product, image and on time performance 
to attract more passengers and to increase revenue

< English}

A m bari-Falakata Airport. Jalpaiguri

976 PROF J ITE N D R A  NATH DAS Will the 
Minister of CIVIL AVIATION be pleased to state

(a) whether the Government propose to revive the 
Ambari Falakata Airport at Jalpaiguri and

(b) if so. the details thereof9
THE M INISTER OF CIVIL AVIATION AND MINISTER  

OF INFORMATION AND BROADCASTING (SHRI C M  
IBRAHIM) (a) and (b) No Sir The airstrip a! Ambari' 
Falakata belongs to a private party Government has no 
plans for upgrading this airport

Awareness among Scheduled Castes

977 SHRI S D.N.R. WADIYAR . Will the Minister 
of INFORMATION AND BROADCASTING be pleased to 
state

(a) the steps taken by the Government to create 
awareness among the people belonging to Scheduled 
Caste under its various welfare schemes

(b) whether TV sets have also been provided in 
backward and remote areas to extend benefit to the 
people of above category, and

ic) if so. the details thereof9

THE MINISTER OF CIVIL AViATION AND MINISTER 
OF INFORMATION AND BROADCASTING (SHRI C M  
IB R A H IM )  ■ a > The M i n is t r y  of In f o rm a t io n  and 
Broadcasting  has been con t inuous ly  pub l ic is ing  the 
various schemes programmes of the Government for 
the welfare o- Scheduled Castes through electronic, 
print, fi lm and mter-personal  media from time to time

• b •• Yes Sir

(c? Different schemes have been drawn up by the 
Doordarshan tor provdmg TV Sets for community viewing 
to people m remote and backward areas The details
are g iv e n  m the Statement enclosed

STATEMENT

1 5000 TV sets m North East \Very High Frequency 
- VHF Sets * 3872 and Direct Reception iDR; 
Sets - 1128)

2 20 DR sets m S ikkim

23 DR sets in Arunachal Pradesh

8 DR sets tn Lakshadweep 
20 DR sets in Andaman and Nicobar 

5 DR sets m Nagaland 

5 DR sets m M i2 oram

65 DR sets in J and K i under implementation*

50 DR sets in Onssa

30 DR sets m Himachal Pradesh

30 DR sets in Uttar Pradesh Hill Districts

100 VHF sets in Sikkim

500 VH£ sets in Kashmir

Price of Wheat

978 SHRIMATI VASUNDHARA RAJE Will the 
Minister of FOOD be p leased to state

(a) whether the G overnm ent propose to release 
wheat tor open sale

(b) if so the details thereof

\c) whether Government are aware ot the rise »n the 
prices of wheat products, and

(d) if so. the steps taken to regulate the pnces9


